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New National Education Policy of study and half of non-academic
work is economical from the outset
*236. SHRI SANTOSH KUMAR and can be rapidly extended, because
SAHU: pupils' education is largely paid for
SHRI SHIV CHANDRA by their work.
JHA:t
DR. LOKESH CHANDRA:
I would like to know from the hon.
"""Will the Minister of EDUCATION,

SOCIAL WELFARE AND CULTURE
be pleased to refer to the reply to
Starred  Question 84 given in the
Rajya Sabha on the 26th April, 1978
and state:

(a) whether
finalised the
education; and

Government have since
new national policy on

(b) if so, what are the
thereof?

details

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR.  PRATAP CHANDRA  CHUN-
DER): (a) and (b) A draft of a new
Policy has been prepared and placed
before the Conference of Ministers of
Education of States and Union Terri-
tories held in New Delhi on the 13th
and Hth July, 1978. The Conference
gave its approval for the broad out-
lines indicated in the draft National
Policy. However, the States will give
their detailed remarks before the end
ot July, 1978 to enable Central Gov-
ernment to proceed further with the
finalisation of the Policy:

SHRI SWAMI DINESH CHAN-
DRA: Sir, the Prime Minister in his
inaugural speech had said—

"The present system of educa-
tion made the youth shy away from
physical labour."

By combining manual work with
both theoretical and practical studies
at every level of education, it would
be possible to form an elite which
does not despise manual labour. Half

tThe question was
on the floor of the
Shiv Chandra Jha.

actually  asked
House by Shri

Minister whether this aspect was
discussed at the Education
Conference and what their
mendations are in this regard. How
does he propose to devise the total
educational programme so that it may
foster respect for manual work.

Ministers'
recom-

DR. PRATAP CHANDRA CHUN-
DER: Sir, the Conference took
place for two consecutive days and
naturally, a large number of matters
were  discussed. In  the  statement
which 1 have laid on the Table of the
House some of these details are pro-
vided. It will take a long time for
me to explain them. But I will speci-
fically try to answer the second ques-
tion because I consider that to be very
important...

SHRI SWAMI DINESH CHANDRA:
Sir .

DR. PRATAP CHANDRA CHUN-
DER: I am coming to the point. If
you are not satisfied, you can put the
other question, please.

More than the structure of educa-
tion, we lay greater emphasis on the
content of education. Therefore, the
content is proposed to be changed ap-
preciably. And there the concept of
socially useful productive work will
be put in. It is not only work ex-
perience but some work which is re-
lated to society so that the social
commmitment of the students along
with their work can be instilled from
childhood. That is the basic scheme
and details have been specified in the

Ishwarbhai  Patel =~ Committee  Report
which 1 have laid on the Table of
the House. And further details are

being worked out.
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SHRI SWAMI DINESH CHANDRA:
Sir, on page 4 of the statement that
has been laid on the Table of the
House,, it 1is stated that the Confer-
ence broadly endorsed the view-points
expressed in the paper on higher edu-

cation prepared by the  University
Grants Commission. May [  know
from the Hon. Minister what the
salient points f this pape, are?
Secondly, the Conference considered
broad outlines of the paper circulated

on art and culture and physical edu-
cation and sports and welcomed the
proposals outlined in it. I would like
to know the salient points of this paper
also, and 1 would like to ask the hon.
Minister =~ whether  thi;  point  that
sports, games and physical education
should be a compulsory subject in the
tGtal educational programme and it
should not be considered merely as a
frill, was discussed in the conference.

DR. PRATAP CHANDRA CHUN-
DER: Sports and games are intend-
ed to be made compulsory subjects.
Proper steps are to be taken and
this has to be implemented by the
State Governments and the Adminis-
trations of the Union Territories. So
far as the problem of art and cul-
ture is concerned, full notes have
been placed before the  Education
Ministers' Conference. The main
emphasis was laid on the fact that
art and culture should from part
of the general pattern of education.
Now we have more emphasis on
bookish  learning and the  children
aie not instructed in the creative acti-
vities, and so emphasis o, this matter
should also be laid. In this, folk art
ard culture should play an important
role. These are some of the matters.
Regarding the third point that the
Hon. Member has raised about higher
education, there is also a very long
list of items but briefly I can tell you,

Sir, and through you to the hon.
Member and the House that the
University  Grants Commission  wants
that higher education should be link-

ed up with the problems of life and
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to Questions 10
that apart from the book learning
that they wusually get in the colleges
and the universities there should be
proper schemes for extension work by
thr-  students and teachers so that
they can go out of their campuses and
mix with the community and serve
the community. That is the main
thrust  that  the  University  Grants
Commission likes to have.
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Fraer gare, W1 ITARIT F Y-
ferat g1t & 717 37 §, 3A9% 307 F
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qeqrst wre Afrafedr aqr w9 %
FIH AAT, T q77 F1 #222 qriefanma
1 groEr 712 difa £ fv af 7

ETo YA =2 9 : FTa91 7 (o
1 gafa ar gt F fa T & s
s & fou Fifon 7 @ g 9w a2
w&r ama g fw gardr s e forer
Aifg a7 @ & swwr geaaE o gaTd
qraT # g HIT afqatadt gz FH-
A AR A ST gHT A1 § IaT A
are e atdT far % g9 F fmuanE € )

FHC ATE qT—

—Vocation-oriented education. Now,
for this, Sir, a separate committee had
been set up, headed by Dr. Malcolm
Adiseshiah, who now is an hon. Mem-
ber of this House. This committee
has given its report and this report
has also been considered fully. The
whole report had been placed before
the  Education Ministers' Conference,
but we have suggested in our papers
that a proper survey should be made
before any scheme is started. Unless
this survey is made, we do find that
for lack of planning; sometimes we get
trained personnel who are not -
ployed.

About the third question, that is,
examination reforms, steps are being
taken in this behalf and many univer-
sities  particularly are taking steps so
that there may not be mass copying
or other corruption in the examination
in the examination system.
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Regarding  the  fourth  point—stu-
dents' participation—in some of the
universities, there is already students'
participation in the management. And
in some of the Bills which I am bring-
ing before Parliament in respect of
Central Universities, [ have also intro-
duced clauses in this connection.

MR. CHAIRMAN: I will try to give
to each bloc one chance. Otherwise I
cannot complete one questron for the
whole hour. Now, Dr. Lokesh Chandra.

DR. LOKESH CHANDRA: In view
of the fact that the Education Minis-
ters' Conference has agreed to the
introduction of the 10-j-2-)—3 structure
in education, what steps does the Mi-
nister propose to take for introducing
the 'plus 2' scheme in the rural areas?
My apprehension is that the villages
wiH get more backward and the slant
will be towards the wurban areas be-
cause 'plus 2' is a very expensive part
of the entire 10-)-2-)-3 plan. It has al-
ready been introduced in the urban
areas and [ think the rural areas are
getting more and more backward be-
cause the Government has made no
financial provisions either at the Cen-
tral level or at tbe State level for the
introduction of the 'plus 2' scheme in
the wvillage areas. So I would like to
know what the Minister proposes to
do in this regard.

DR. PRATAP CHANDRA CHUN-
DER. Sir, the hon. Member, Dr. Lokesh
Chandra, has raised a very important
point. This is not only a question of
money but also a question of provision
of teachers and physical facilities for
the purpose and raising the schools to
the ‘'plus 2' level. It is not possible
even in a city like Delhi to raise all the
schools to the 'plus 2' level. In some
cases, some of the schools have been
reduced to the '10 plus' level also.
This sometimes depends on the total
number of students available for the
purpose of study. Now, so far as the
rural areas are concerned, the State
Governments, who are really the im-
plementing agency of this scheme,
have taken steps and they are trying
to have plus 2 schools not only in city
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areas but also in rural areas. I know
that in Tamil Nadu, they have recently
heen trying to introduce 900 schools of
this type and , large number are lor
those who come from rural areas.

SHRi DINESH GOSWAMI: Sir, o”e
branch of education which has been
very much neglected in this country is
physical education and sports. And in
the reply given by the hon. Minister
also I find a very cryptic remark.

"The Conference considered broad
outlines of the paper circulated on
art and culture and physical educa-
tion and sports and welcomed the
proposals outlined in it."

Sir, the fact remains that if a coun-
try i; to be healthy, then it must give
importance to physical education and
sports. And all developed countries of
th, world have today attached immense
importance to it. Unfortunately in our
country the only thijng which we have
been able to impress upon is to have
politics in sports and games, in physi-
cal education, in that view of the
matter, I would like to ask what
actually are the broad outlines of the
papers which were circulated and what
concrete measures the Government is
taking at this stage to implement those
broad outlines.

DR. PRATAP CHANDRA CHUN-
DER; In view of the shortness of time
at our disposal, our answers have to
be cryptic. I cannot help it. But, as
I said, physical education occupies a
large number of pages, and the matter,
sbriefly stated, is that physical educa-
tion should be made compulsory and
games will be such as are available in
the local area, not sophisticated games
and they must be made part of edu-
cation. If the honourable Member
wants to know the details, I can show
him the papers from which he can get
the details.

st 5w wAvge : § muq foen wwy
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As regards the Delhi Engineering
College, I require notice.

MR. CHAIRMAN: Dr. Dutt.
SHRi HAMID ALI SCHAMNAD:
Sir,. ..

MR. CHAIRMAN: I n have to
cover more questions. There is a com-
plaint ii-om Members tnat I am not
covering more questions.

SOME HON. MEMBERS: Sir,.

MR. CHAIRMAN: It i; not possible
to accommodate .30 many of you. If it
comes to that, w, will have a Half-an-
Hour discussion. But let us not waste
more time now.

DR. V. P. DUTT: Sir, in fact, my
question is being anticipated.

I am cure the House wiH agree that
this Conference of State Ministers of
Education dealt with some very funda-
mental questions of our educational
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structure, the entire gamut, the curri-
culum report, the learning and work-
ing report, th. Vocationalisation report,
higher education report, that fe, from
school education to university educa-
tion. A:nd it is not possible in the
course oi on, question to ask for all
the information. When Guch funda-
mental questions are to be discussed,
may | ask the hon. Minister for Edu-
cation if he would agree to place all
these reports before the House and
also agree to , full-dress discussion on
the entire educational scheme that is
being proposed to be introduced?

DR. PRATAP CHANDHA CHUN-
DER: Certainly I agree. Some of these
reports have already been placed and
the others I shall certainly place before
the House. If you fix some time, I
shall certainly come prepared because
this is a very vital matter. [ would
only like to submit that the draft
national policy on education has not
yet been fipalised. We are awaiting
replies from the State Governments
and when these come the, can be
placed later.
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one-third of the total load has been
reduced from that examination. In the
coming examination there will be more
reduction. The last point is about not
opening further colleges, etc. This mat-
ter has not been finally decided. In fact,
the Public Accounts Committee of
both the Houses have suggested to the
UGC  that  indiscriminately  colleges
and universities should not be opened.

Following that suggestion this matter
is under consideration.

SHRI YOGENDRA MAKWANA
(Gujarat); There is indiscipline pre-
vailing in the student world at present
and all over India most of the univer-
sities are closed. So, in order to bring
discipline in. the student world, 1 would
like to know from the hon. Minister
whether there is any plan to introduce
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compulsory military training, such as
NCC or ACC type of education, uptc
the higher secondary level?

DR. PRATAP CHANDRA CHUN-
DER: It is not a fact that most of the
universities are closed. Never most
of the universities have been closed.
Only a few or a doze,n or at the most
two dozens have been closed from
time to time. [ would respectfully
suggest to the hon. Member not to
repeat this type of allegation because
that will create an improper atmos-
phere ia the country. About the point
h, raised, I certainly would say that
we are considering it. I met the lea-
ders of all the principal political par-
ties to discuss the question of student
unrest so that w, can see that here
is ;no .student unrest in the country and
the universities run smoothly.

SHRI CHARANIJIT CHANANA: 1
take it that the hon. Education Minister
will not take it as an allegation. I
personally feel that he would agree
with  me when [ say that the .state-

ments and counter statements on the
educational policy within the Govern-
ment have created an environment of
uncertainty amongst the  educationists.

And, Sir, this doe.s require an imme-
diate clarification from your side in
very clear terms. I say this because I
have had, in fact, , series of discus-
sions with the educationists in various
parts of the country. The necessity
for having an educational system
started right from the Kothari Com-
mission which, the honourable Minis-
ter, 1 hope, would agree with me, was
an in-depth exercise, not of politicians,
but of academicians, educationists and
the applied policy makers also. They

had evolved a system which, in fact,
is  the basis of 10 + 2 system. The
NCERT Curriculum Committee after
that only tried to translate all the
recommendations of the Kothari Com-

missio;:!. Now, what has happened is
this: The  honourable Minister = would
agree with me when 1 say that the
Commission, the latest Commission or

the Committee which they have ap-
pointed for the review of the whole
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thing, has done one thing. As far as
the educationists have been able to un-
derstand it,, they have decided to
keep the structure in  the same
way. The  structure means  10-f-2.
But we hear of 8-f4 also from the
newspapers. But 8-]4 may mean
in some States 7-(- and in some
other States it may be 6-)- also depen-
ing upon the essential elementary edu-
cation. (Time bell rings). Just a second
Sir. Now, the structure being the same,,
what has happened is that the content
has, in fact, been diluted.

MR. CHAIRMAN: What is your
question?

SHRI CHARANJIT CHANANA: The
structure means 10+2. But the con-
tent has heen changed which means
that States like U.P. keep their own
syllabus. This defeats the objective
of creating a  harmonious  system.
(Interruptions)
DR. BHAI MAHAVIR; Sir, is it a
question? Have you allowed him to
give such a long winded elucidation of
the policy. But you cut out our simple
questions.

MR. CHAIRMAN: What is your
question.

DR. BHAI MAHAVIR: You have not
allowed me to put a simple question.
(Interruptions)

SHRi CHARANIJIT CHANANA: The
. question is this: What is the Minister
going to do to remove this confusion
which has been created now?
(Interruptions)
DR. BHAI MAHAVIR: Sir, I have
heen raising my hand right from the
beginning. But you have not allowed
me,

(Interruptions)
AN HON. MEMBER: Sir I respect-
fully submit .
SHRI U. R. KRISHNAN; Sir, T would
like to put a small question .
(Interruptions)

to Questions 20

MR. CHAIRMAN: If I allow you, I
will have to allow all. So, please re-
sume your seat.

DR. PRATAP CHANDRA CHUN-
DER; Sir, some people suffer from
me,ntal psychosis and they are prone
to unnecessary worries and we cannot
help it. Some people suffer from
worries. We have made it very clear
as to what should be the structure and
what .should be the type of content of
education.

MR. CHAIRMAN: Next  question.

SOME HON. MEMBERS: No, no.

SHRI K. K. MADHAVAN: Sir, I
want to put a question and not to make
a speech.

SHRi JAHARLAL BANERJEE:
Sir,, 1 want to ask a question
(Interruptions)

MR. CHAIRMAN,; Please  wait.
There 1is another question ateo, that
is, Question No. 215. Will you please
allow that also to be taken up now?

(Interruptions)

SHRIMATI RAJINDER KAUR:
Sir, 1 want clarification only on one
point.

MR. CHAIRMAN: if I allow you, I
wiH have to allow others. 1 hope
the honourable lady Member will
bear with me. [ have asked the
Minister to have a detailed discussion
on this and he has accepted that
suggestion. I can allow one Mem-
ber from each bloc so that . . . (In-
terruptions). 1 think we can now
combine Q. Nos. 212 and 215.

SHRI HAMID ALI SCHAMNAD:
Sir, different political parties may be
allowed.

(Interruptions)

SHRI LAKSHMANA MAHA-
PATRO: No, it cannot be.
(Interruptions)



